
$~38 
* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  W.P.(C) 8184/2024 & CM APPL. 33581/2024 (Interim Relief) 

GREENEDGE CLINIC PROPRIETOR VINAYAK ABBOT 
THROUGH SPA PANKAJ JAGGI  .....Petitioner 

Through: Mr. Rakesh Kumar, Mr. 
Avinash Kapoor, Mr. Parveen 
Gambhir, Mr. Harshit Vashisht, 
Mr. Shivdeep Tripathi & Mr. 
Lakshay Seth, Advs. 

 
    versus 
 
 COMMISSIONER DELHI GOODS AND SERVICE   

TAX AND OTHERS    .....Respondents 
Through: Mr. Avishkar Singhvi, ASC 

with Mr. Naved Ahmed & Mr. 
Vivek Kr. Singh, Advs. for R- 1 
& 2. 
Mr. Akshay Amritanshu, SSC 
with Ms. Swati Mishra, Ms. 
Drishti Saraf & Ms. Pragya 
Upadhyay, Advs. for R- 3 & 4. 

 Mr. N.K. Aggarwal, SPC for 
Resp./ UOI. 

 CORAM: 
 HON'BLE MR. JUSTICE YASHWANT VARMA 
 HON'BLE MR. JUSTICE DHARMESH SHARMA 
    
%    17.12.2024 

O R D E R 

  

 Since, the writ petitioner assails the validity of Notification 

No.9/2023- Central Tax dated 31 March 2023 and Notification No. 

56/2023- Central Tax dated 28 December 2023, issued under Section 

168A of the Central Goods & Services Tax Act, 2017 [“CGST 

Act”]/Delhi Goods & Services Tax Act, 2017 [“DGST Act”], let the 

present writ petition stand tagged with the lead writ petition in DJST 

Traders Private Limited vs Union of India & Ors. [W.P. (C) 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 20/06/2025 at 11:03:36



16499/2023] to be called on the date fixed i.e. 15.01.2025. 

 

YASHWANT VARMA, J. 

 

DHARMESH SHARMA, J. 
DECEMBER 17, 2024/kk 
 
 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 20/06/2025 at 11:03:36


